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Suspension of ACBY Officer
3160, SHRT CHATUEANAN MIS-

HRA. Wil] the PRIME MINISTER be
pleased to state;

(a) whether a DSP of C.B.IL has
been suspended for assaulting and
irying to implicate ih 5 falge casethe
Jiont Director (Enforcement) of the
Delhi Transpory Authority;

(b) if so, what are the details of
the case; and

(c) what action Government are
contemplatihg to protect the morale
off honest officers against similay acts
of intimidation®

THE DEPUTY MINJSTER 1N THE
MINISTRY OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
PUELIC GRIEVANCES AND PEN-
SION (SHRI P. CHIDAMBARAM):
(a) and (b) On- a complainl of the
Joint Director {(Enforceraent), Direc-
torate of Transport, Delhi Adminis-
tration, an enquiry has been ordered
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against a Deputy Superintendent of
Police, Special Police Establishment
(CBI), "for his alleged misconduct and
he has been placed under suspension.
Earlier on a complaint a case ‘was re-
gistered and a trap was laid against
the said Joint Director (Enforcement)
by the Deputy Superintendent of Po-
lice.

(c) Sufficient safeguards exist in
the Central Bureauy of Investigation
to pro*ect the morale of honest offi-
cers and prevent regisiration and in-
vestigation of cases without proper
authority Caseg of breach of instrue-
tions in thigs regard are dealt with
promptly and sternly.

Setting up pf Naval Academy

3161. SHRI M KADHARSIIA will
the PRIME MINTSTVR be ple,_ased to
state;

(a) whether Government have fin~
alised the decision to set up a Naval
Academy;

(b) if 0, what are the details
thereof; S

(c) "if not, by when {he decision is
to be taken; and

(d) what are the reazons for delay
in this regard?

THE MINISTER OF STATE IN
THE DEPARTMENT OF DEFENCE
RESEARCH AND DEVELOFPMENT
(SHRI ARUN SINGH): (a) and (b)
Yes, Sir. It has been decided to est-
ablish the new Naval Academy at
Ezhimala in Cannanore District of
Kerala. Land hag been taken over for
thig purpose.

(c) and (d)y Do not arise.
Forest Area in the couniry

3161. SHRI M., KADHARSHA: Wil
the PRIME MINISTER be pleased to
state:

(a) what is the percentage of the
forest area to the total land ares in
the country;
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